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Underground Nagag Sanctuary in
Burma

4270, SHRI S. B, SIDNAL:

SHRI SONTOSH MOHAN
DEV:

Will the Minister of EXTERNAL
AFFAIRS be pleaseq to state:

(a) whether it ig a fact -that the
underground Nagag have made their
sanctuary in across the International
borders inside the Burmeg, territory;

(b) if so, whether Government pro-
pose to take up the matter with the

Government of Burma; apd
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(c) the detailg thereof?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P, V. NARASIMHA
RAO): (a) The Government are
aware that the Indian Naga hostiles
have some presence i, Burma which
giveg them g continueq capacity to
create trouble inside our country.

(b) ang (c¢). The Government have,
from time to time, communicated all
available information about hostile
Nagag and requested the Government
of Burma to take necessary action
against such elements in keeping with
their policy of not penmfihng their
soil to be used ggainst a friendly
neighbour. The Burmese authorities
have beep exerting increasing pres-
sure on these elements in order to
force them to leave their territory.

Dacoities in Traing in U.P ang Bihar

4271. SHRI ERA MOHAN: Will the
Minister of RAILWAYS be pleased
to state:

(a) the number of traing looted by
dacoits in U.P. ang Bihar from Jan-
uary, 1980 till date;

(b) the nature and the valug of

goodg looted;

(c) the number of deaths, j¢ any in
the course of dacoity;

(d) the result of investigation in
each case as to the number of dacoit
arrested and the property recovered;

(e) whether such occurrence has
taken place elsewhere in other States;
and

(f) if so, the protective measures
taken by the Indian Railwayg to pre-
vent such dacoity menace?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND
IN THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-

LIKARJUN): (a) 24 and 41 cases of





